
REGIONAL OFFICE: U.P. POLLUTION CONTROL BOARD, KANPUR 

654an-1612 zatm-297:2) 
To. 

The Registrar, 
Hon'ble National Green Tribunal, 

Copernicus Marg, New Delhi, 

Email-judicial-ngt@gov.in 

Subject-Submission of Compliance Report in compliance of Hon'ble NGT order 

dated 31.10.2019 in the matter of O.A. No.-936/2019 Sushil Kumar 

Awasthi Vs State of Uttar Pradesh. 

Sir, 
In compliance of Hon'ble NGT order dated 31.10.2019 in the matter of O.A.

No.-936/2019 Sushil Kumar Awasthi Vs State of Uttar Pradesh, Compliance Report 

is enclosed herewith. 

It is requested that the compliance report may be presented before the Honble 

Tribunal for kind consideration. 

Encl.-As above. 

Your's faithfully 

(Dr. A.K. Mathur) 
Regional Officer 

5243, qaTeaT aor, 3Tara fàeora cou-3, eeagz, mag? aor- 208017 

- rokanpur@uppcb.in, s o512-2510999
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Item No. 30 

Court No. 

BEFORE THE NATIONAL 
GRECN 

TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application 
No. 936/2019 

Sushil Kumar Avasthi 

Applicantls) 

Versus8 

State of Uttar Pradesh 

Respondenta) 

Tur 

Date of hearing: 
31.10.2019 

cORAM 

AbmCefAo- vfRg5 
HONBLE MR. JUSTICE 

ADARSH 
KUMBgOEL, 

CHAIRIERION 

HONBLE MR. 
JUSTICE 9.P WANGDI, J LAL MZMBER 

HON'BLE 
MR. 

JUSTICE K. 
RAMAKRIBHN. 

DICLAL 
MEMBER 

HON BLE DR. 
SATYAWAN 

SINOH GARBYAL, E2 
RT MEMBER 

Application is registered based on a complaint recél d by pos 

ORDER 

Grievance
in this application 

is againstlegally 
extraction of_ 

grod 
water by the_peti fetctories at Kanpur. Canpor. It ged that. 

abou:2sC 
fectori:s arë oerating in the iescichtialea

aiecingthe 

environment 

the Uttariradeai S0at PCB anhe Diirict Magistrate.

Kanp Cit 
into the mat 

takesäppropriate 
action in 

accordance with law and furnish a factual and action taken report in 

the matter within two morths by e-mail at 
judicial-ngt@gov.in. 

The 

noial agency for compiiance and 
coordination will be the Uttar 

Pradesh State PCB 

192h 
A copy of this order, along with complaint, be sent to the Uttar 

ADM City 

Pradesh State PCB and the Districi Magistrate. Kanpur City by e-mail Kangur Nagar 

for compliance
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Liet for further consideration on 19.03.2020.

Adarsh Kumar Goel, CP 

S.P Wangdi, JM 

K. Ramakrishnan, JM 

Dr. Satyawan Singh Garbyal, EM 

Qcto 31, 2019 

iinal Application No. 936/2019 

' 

At GREEN 
iUN AL. 
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- rokanpur@uppcb.in, s 0512-2510999 
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